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S. Name of Allocation Rs. in Release's Expenditure No. of
No. Scheme lakhs) benefited
1. NOAPS 4403.70 4281.00 3679.37 514946
2. NFBS 2269.58 1538.28 984.70 15383
3. NMBS 1222.83 1065.78 658.81 188109

Information in respect of rural women of Monitory communities and backward classes is not

being maintained separately.
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Wasteland in Tamil Nadu

2842. SHRI V. RAJAN CHELL-APPA:
Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) the total area of wasteland in Tamil
Nadu;

(b) the steps taken by the Government to
develop wasteland in the State for cultivation
and other purposes;

(c) whether any amount has been aranted
to the State Government or to
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the  concerned develop

wasteland; and

agencies to

(d) whether any proposal has been received
from the State Government in this regard?

THE MINISTER OF RURAL AREAS
AND EMPLOYMENT (SHRI K.
YERRANNAIDU): (a) No precise estimate of
wasteland is available. The National Remote
Sensing Agency (NRSA) has done the
mapping of wastelands in 241 districts in the
country including ten districts of Tamil Nadu
State. The total area of wasteland of these ten
districts is given in the Statement (See below).

The total area of wasteland of all the
districts of Tamil Nadu has not been reported
by NRSA so far.

(b) and (c) The Department of Wastelands
Development has introduced the various
schemes for the development of wastelands in
the country including Tamil Nadu State and
amount granted to the State Government so
far after creation of the Department of
Wastelands Development in July, 1992, are
given below scheme-wise:—

[RAJYA SABHA]
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(d) Yes, Sir. One proposal of MGR district
of Tamil Nadu State is under consideration in
the Department of Wastelands Development.

Statement

Details of Wasteland Areas

SI.  Name of district Area in ha.
No.
1. Dharmapuri 243201
2. Kanniayakumari 21652
3. Madurai North 20971
4. Arcot 235821
5. Periyar 220071
6.  Pudukkottai 51007
7. Ramnathapuram 66720
8. Salem 150649
9.  South Arcot 143400
10. Tiruchirappalli 138950
Total
1480582
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SI.  Name of the Amount
No. Scheme sanctioned
(Rs. in
lakhs)
1. Integrated Wastelands 1556.89
Development  Project
Scheme.
2. Support to NGOs/ 266.03
Voluntary ~ Agencies
(VAs).
3. Technology Development, 192.73
Extension & Training
Scheme.
4. Investment 108.22

Promotional Scheme

(IPS).
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